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on the line 15 adequate for the re-
quirements of traffic and in view of
the heavy commitments already made
on a large number of gauge conver-
sion projects, 1t will not be possible to
consider this project for inclusion in
the 6th Plan

Takeove, of Bharat Overseag by
Jaipur Udyog Ltd

3203 SHRI C K CHANDRAPPAN
Will the Mmister of LAW JUSTICE
AND COMPANY AFFAIRS be pleased
to state

(a) whether 1t 14 a fatt that the
Jalpur Udyog Ltd has taken over the
huge habihtics of Bharat Oserseas
(Py Ltd,

(b) 1if 1t 15 so the details thereut
and

(c) what is Governments
on it’

THE MINISTER OF LAW JUSTICE
AND COMPANY AFFAIRS (SHRI
SHANTI BHUSHAN) (a) to (¢)
The position 15 being ascertained

opimon

AUGUST 8, 1978
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Amount allocateg to Gujarat fHrem
Raflways Bafety Fund

3204 SHRI CHHITUBHAI GAMIT:
Will the Minister of RAILWAYS be
pleased to state

(a) the gmount allocated to Gujarat
from the Railways Safety Fund since
the institution of the Fund, and

(b) whit are the safetv works
taken up in that State out of the
alloc ition from the fund and the wro-
gress of those works so far”

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN) (a) Rs 154 crores
(approx ) upto 31 3 1978

(b) Utilisation of this Fund has
been approved in respect of Y works
of road ovoar/under bridge, n  re-
placement of existing busy level
crossings and 34 cases of manning/
upgradation of level (rossings A
statcment containing the hist indicat-
g the present piogress of these works
15 enclosed

Statement

Name of Work

Piesert Physical Progress

1 Rial o rbidre n Rury M hinedabad  Work « mpletcd and buidge  p ned 1o tr afhe

State Highway

2 Road ov r bridge on \asid-Borsid Dhar-

may Tarapur State Highway

Work cen pleted ind bridge | ned e tra flic,

3 Road over-bridge on Palanpur Dcesa Road  Wotk ec mpk ted and bridge opened te trafhe

4+ Road ovat=bridge on Barodpadia Jambusar Work completed and birdge  pened to traffie

Road

"

Kin \o 104/2 4 at Dhasa

Roalov r bridge on Raykt Bhavnagar SH  Work compl ted and bridge opened to traflic

€ Valaal Providing a rcad over bridge inheuof The work on thc diversion of 10ad by

| vel crossing No 98

theState PW D 1s1n progress  ( ontract
for pile foundation s for the overbn
has heen awarded The work wall
taken up as soon as the level crosung s
shified by the State Govt and the diversion
commiussioned
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Name of work

Present physical progress

7 Ankleshwar—Providing a road over-bridge

in lieu of level croming No 172

8 Anand—Providing a road over-bridge in

hieu of level crossing No 260

9 Rajkot—Providing a road over-bridge
1 t of level g No 3 between

.R;Jkot——Bhaktmnpr

and drawmgs for the aub and
foundation of the main bradge have been
finalised and tenders for the same finalised.
‘The work on the overbridge will be started
after the road across the exmisting level
crossing 1s daverted by the State Govt

Plans and estimates are under finahsation

m Tendersfor the over-bridge are under finahsa-

tion The work thercon will be taken u
after the State Govt  complete the r
diversion

2 Manning of 1o level crossmgs and apgradation of 5 level cromngs have been completed

Manning of 19 les cl crossings 13 m progress and expected to be completes
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Propoyal: from Government of Karna-
taka Regarding setting up of Hizh
Court Bench at Hubli

3206 SHRI RAJESHEKHAR KOIL.-
LUR Wil the Minister of LAW,
JUSTICE AND COMPANY AFFAIRS
be pleased to state

(a) whether proposals have been re-
ceived from the Government of Karna-
taka and legal bodies of Karnataka
for seting up of Bench of the High
Court at Hubli, and





